(c) No such ranking of Indian Universities is done.

Education Guarantee Scheme and Alternative and

Innovative Education

714. DR. BHALCHANDRA MUNGEKAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the status of Education Guarantee Scheme and Alternative and Innovative Education

(EGS and AIE), which is meant to encourage alternative and innovative education;

(b) the total number of schemes that are operational as part of EGS and AIE, year-wise

and State-wise; and

(c) the approved and released amounts for the various schemes till date,

year-wise and State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) and (b) Sarva Shiksha Abhiyan (SSA) provided support
to alternate schooling facilities under its EGS and AIE component. EGS Centres were envisaged
as a transitory measure to provide schooling to children in habitations unserved by a regular
school, till such time that regular and full time schooling facilities were provided in the area. The
RTE Act, 2009, which became operative on 1st April, 2010 provides that the appropriate
Government shall establish a school in neighbourhood as defined in the State RTE rules within a
period of three years from the commencement of the Act. The SSA norms have, therefore, been
revised to correspond with the RTE Act. States have been advised to upgrade all EGS Centres to
regular Primary Schools by March, 2012, and no new EGS Centres are being sanctioned with
effect from 2010-11. AIE Centres are being reconceptualized as special training Centres for out of
school children to ensure their age-appropriate enrollment and participation in regular elementary

schools.

(¢) Funds released to the States/UTs for EGS/AIE Centres since 2003-04, upto 2010-11is

provided in the Statement.
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Statement

Amount refeased under EGS/AIE since 2003-04

Sk Name of the State 2003-04 2004-05 2005-06 2096-07 2007-08 2008-09 2009-10 2010-1
MNo. Amount Amount Amount Amount Amount Amount Amount Amount
released released released released released released released released
1 2 3 4 5 6 7 8 Q 10
1.  Andaman and Nicobar 30.67 11.50 27.43 13.82 8.02 1.45 13.74 12.32
Islands
2. Andhra Pradesh 3906.18 3343.28 8200.45 10100.4 6599.76 Q491,49 Q686.24 8280.69
3. Arunachal Pradesh 44.47 288.74 501.78 646.66 1220.73 1585.44 1842.30 1364.20
4. Assam 6754.37 4036.47 4706.14 Q009,904 10052.14 0103.47 10005.69 6972.39
5. Bihar 5221.08 6333.53 7406.606 0733.22 14705.46 25201.14 1420949 26008.88
6. Chandigarh 108.20 122.74 141.40 101.15 08.84 144.25 222.29 206.52
7. Chhattisgarh 036.41 1180.91 1689.58 1540.259 2405,35 4017.04 3073.02 7471.75
8. Dadra and Nagar 306.89 05,87 0.00 13.63 22.28 3.83 1.40 2.61
Haveli
Q. Daman and Diu 0.00 5.57 3.62 0.69 3.02 1.78 15.98 7.48
10. Delhi 4064.68 1883.43 1067.32 1376.45 770.25 640.75 200.20 552.48
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1 2 3 4 5 6 & 8 Q 10
1. Goa 0.00 0.00 97.64 36.8 49.79 56.84 65.44 33.98
12. Gujarat 1906.92 2803.28 3131.90 3553.521 4378.40 7700.32 4071.31 4483.93
13. Haryana 317.04 3315.40 2384.50 2100.7994 5043.1 1023.57 2370.67 2416.96
14. Himachal Pradesh 415.00 55.78 ©0.02 87.39 135.87 121.33 43.55 65.25
15. Jammu and Kashmir 2010.98 2119.21 2286.25 1773.524 1434.22 1285.71 1251.25 1704.94
16. Jharkhand 11789.89 8735.80 4951.05 5737.61 1263.59 3420.58 4027.1 3856.58
17. Karnataka 1528.16 747.59 2119.28 2731.949 4853.12 5447 .28 4271.02 4673.24
18. Kerala 189.01 14.03 386.85 511.1 349.31 276.01 380.13 85.91
19. Lakshadweep 2.64 2.64 2.64 2.24 4.70 4.68 2.01 0.00
20. Madhya Pradesh 1483.17 1420.15 6144.25 7464.01 6437.70 3254.40 3267.84 2915.23
21. Maharashtra 5327.40 5452.85 8807.74 4952.758 7309.12 6451.43 4744.48 4453.81
22. Manipur 114.30 178.35 1005.53 890.47 1419.49 1400.07 1016.32 987.88
23. Meghalaya 1273.64 1426.10 4130.43 1240.28 1/90.80 1337.55 815.99 27116
24. Mizoram 278.97 385.53 678.22 354.95 530.92 708.16 536.68 524.74
25. Nagaland 713.53 274,22 612.65 1160.14 1437.23 1180.99 m4.17 1470.09
26. Orissa 9152.08 6309.34 55566.07 7544.77 5839.56 2820.77 1526.02 2083.97
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1 2 3 4 5 6 & 8 Q 10
27. Puducherry 23.9 21.46 18.61 22.74 52.50 34.61 32.34 24.66
28. Punjab 2788.54 1549.01 1372.18 1873.595 1553.13 1905.90 1342.13 172.27
29. Rajasthan 9755.61 732067 7353.22 7920.66 4736.02 2696.92 1440.51 1063.08
30. Sikkim 42.34 76.74 146.00 6/.98 49.50 20.21 32.06 30.31
31. Tamil Nadu 4281.34 3031.23 3018.77 2242.51 2207.91 2895.22 2128.21 2202.65
32. Tripura 451.86 A51.57 535.03 473.38 304.07 207.53 270.62 256.18
33. Uttar Pradesh 5521.73 5045.83 2919.00 8202.73 10056.93 7876.37 1163.23 2362.96
34, Uttaranchal 1101.62 345.71 640.94 1864.9094 1227.80 811.27 76492 Q64.96
35. West Bengal 7885.03 14778.42 14261.42 24718.65 7604.34 40759.47 39767.05 6/85.15
TOTAL: ©0356.04 84572.01 Q3882.5/7 120965.69 110005.87 143996.41 116791.49 95769.20
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